OA 880/93
-1 R Damodaran
2 AH Raman ‘ Applicants
M/s MR Rajendran Nair & MM Jose Advecate for applicants
Versus

i? The Oirecter General of Pasts,

Department of Posts, Neu Delhi Respondents
_Mr KL Jeseph, ACGSC ' Rdvecate for respendents
"OA _80/92
1 V Prabhakaran v - Applicant -
M KS Bahuleyan Advecate fer applicant
 Versus

_ Coyalmanna. Respondents E
Mr GCP Tharakan, SCGSC Advocate fer respendents 1
OA 121/92 -
1V Manikkan |  applicant

1 Union ef India rep. by the

IN THE _CENTRAL ADMINISTRAT IVE TRIBUNAL
" ERNAKULAM BENCH '

0.As. 880/93, 80/92, 121/92, 151/92, 203/92, {19
232/92, 284/92, 439/92, 481/92, 676/92, 103/92, '

- 167/92, 280/92, 745/92, 786/92, 169/92, 171/92, :
260/92, 889/92, 433/92 and 1185/93.

Date of decision: 27-7=-1993

1 The Senior Superintendent sf Pest
Offices, Trichur Divisioen, Trichur.

Neuw Dclhio

3 Union ef India rep. by Secretary,
Ministry ef Cemmunicatiens,

\

1 Unien ef India rep. by the
Director General af Pests,
Dak Bhavan, Neuw Dslhi.

2 The Postmaster General,
Nerthern Pestal Region,
Nadakkav P.d., Calicut-11.

3 The Senior Superintendent of
Post Offices, Palghat Divisien,
Palghat- 678 001.

4 € Kumaran, Lower Sslection v ;
Grade Postal Assistant, 4

r KS Bahuleyan Advocate for applicant

Versus

B

Director General ef Posts, : ) ?
Dak Bhavan, New Dalhi Respendents.. contd..p/ 2



2 The Pestmaster General,
Northern Postal Regioen,
Nadakkav P.U, Calicut-11.

3 The Senior Superintendent

. of Post Offices, Palghat Divisien,
Palghat Division, Palghat-678 001.

4 Liaison Officer for SC/ST &
‘ Director of Postal Services(HR),
Office of the Chief Postmaster

General, Ksrala ercle,
Trlvandrum.

Mr George CP Tharakan, SCGSC

OR _151/92 ‘

1 PG Vigsyanathan
2 MK Sivan-

Mr KS Bahuleyan

} Versus

1 Union of India rep. by the
Director General of Posts,

Dak Bhavan, New Delhi.

2 The Postmaster General,

Central Region, Kochi~-682 016.

3 The Senior Superintendent of
Pest Offices, Ernakulam Division,

Kechi- 682 011
4 laison Officer fer SC/ST &

‘. Director ef Pestal Services (HQ),
Office of the Postmaster General

Kerala €ircle, Trluandrumb

Mr Geerge Jeseph, ACGSC

OA 203/92

PV Shanmugham
Mr KS Bahulesyan

Versus

1 Union of India rep. by the
Director General of Pests,

Dak Bhavan’ NeU Delhic

2 The Postmaster General, Central

Region, Koechi-682 015,

3 -~ The Senier Superintendent saf
Post Uffices, Ernakulam Division,

Respondents

Kochi-682 011

Mc K Karthikeya Panicker, ACGSC

—
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Respondents

Advocate for respondents

- s

Applicants

Advocate fer applicants

L

Respondents

Advecate fer respendents

Applicant _
Advecate feor applicant

Aduocate for respondents



CA 232/92

1 PK Divakaran -
2 AN Gapinathan Nair

Mr KS Bahuleyan
- Versus

1  Union eof India rep. by the
Directer General of Pests,
Dak Bhavan, New Delhi.

2 The Postmaster General,
Central Regien, Kechi-682 016.

3 The Senior Superintendent of
Pest Offices, Kottayam Division,
Kottayam=-686 001.

Mr Geerge CP Tharakan, SCGSE

oA _284/92

{3 KB Padmavathy Amma
2 IS Nandakumar

3 ms Natarag

4 KG Somara

Mr KS Bahuleyan

Versus
1 Union of India rep. by the

Director General of Posts,
Dak Bhavan, Neuw Delhi. -

2. The Postmaster General,
Central Region, Kochi-682 016.

3 The Ssniar Superintendent of
Pest Uffices, Ernakulam Divisien,
Kochi- 682 011

Mr € Kechunni Nair, ACGSC

DA_439/92
VK Subhash Chandran -
Mr KS Bahuleyan
Versus
1 Unien ef India rep. by the
Directer General of Posts,

Dak Bhavan, New Delhi.

2 The Postmaster 3Senerzl,
Central Regien, Kechi- 682 016.

3 The Senior Superintendent of
past Offices, Ernakulam Divisioen,
Kechi- 682 011

Mr Geerge CP Tharakan, SCGSC

Applicants

Advecate for applicants

Respasndents

Advocate fer respondents

Applicante

Advecate for applicants

Respondents

Advocate fer respondents

Applicant
Advocate for applicant

Respondents

Advocate for respondents
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DA 481/92 4
Y Sanandan - . : Applicant -
. Mr KS Bahuleyan Advocate feor applicant
Versus

1 Unien ef India rep. by the
Director General of Posts,
- Dak Bhavan, New Delhi.

2 The Chief Postmaster General,
Kerala Circle, Trivandrum.

3 The Superintendent of Peost Offices,
Trivandrum Seuth Oivisieén,
Trivandrum- 685 014 Respondents
Mr George CP Tharakan, SCGSEC Advocate for respcndents
Q4 676/92
%MN Bhaskaran Applicant -
Mr KS Bahuleyan Advecate for applicant
Versus

1 Union of India rep. by the
Directer General of Posts,
Dak Bhavan, New Delhi,

2 The Lhief Postmaster General,
Kerala Circle, Trivandrum=-695 033,

.3 The Pestmaster General,
Nerthern Region, Calicut-5673 011.

‘4  The Superintendent of Pest Offices,
Tellicherry Division, Tellicherry. Respondents

M Jey George, ACGSC Advecate for respondents

OA 103/92

KV Narajyana Swamy _ Applicant

Mr OV Radhakrishnan | Advocate for applicant.
Versus |

1 Senier Superintsndent of Pest Uf‘f‘ices,
Palghat Divisisn, Palghat.

2 Chief Pestmaster Gesneral
Kerala Circle, Thiruvananthapuram.

\

Directer General of Pests,
Department of Posts, New Delhi.

4 Union of India rep. by its Secretary,
Ministry of Communicatisns, New Delhi.

5 € Kandunni, Postmaster(HSG—Ii),&
Alathur- m;labar. S Respondents

fir & Kochunni Nair, ACGSC Advocate far respondents
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GA 167/92 )
KV Krishnan-11 Applicant
Mr OV Radhakrishnan ' Advecate for applicant
Versus
1 Superintendent

RMS *CT* Divieien
Kezhikode- 673 032

Director of Pestal Services, °
Office of the Ehief Pestmaster General
Thiruvananthapuram

Chief Postmaster General
Kerala Circle, Thiruvananthapuram,

Directer General of Pests, )
Department of Pests, Neuw Delhi.

Unien of India rep. by its :
Secretary, Ministry of Cmmmunlcatlena,
New Delhi. Respondents

Geerge EP Tharakan, SCG3C. Advecate for respondents

280/92

1
2
3

4

.5
6
7
M

Mr Geerge Jeseph, ACGSCL. .

L) Mehan Das

KC Unni

G Sumathykutty Amma

S Vasanthakumari

B Leela

KP Vijayaramdas

K Kamalasanan Pillai Applicants

@V Radhakrishnan Advecate feor applicants

Versus

Seniér Superintendent af Post

Offices, Trivandrum Nerth Divisisn,
Thirgvananthapuram- 695 001

Dirsctor of Pestal Services, '
Office of the Chief Pogtmaster General
Kerala Circle, Thiruwananthapuram.

Chief Pestmaster General
Kerala Circle, Thiruvananthapuram.

Directer Ganeral eof Posts,
Department of Posts, Neu Delhi,

Unien ef India rep. by its Secrstary,
Ministry of Communications, New Belhi

Respendents.

Advocate fer respondents
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DA _745/92

6
7

e

V-

AS Ramachandran

K Thampan

KK Kechunni

TX Zackaria

N Sarojini Amma .

P Sivanandan Pillai

KK Sasidharqn Applicants

OV Radhakrishnan Advecate for applicants

Versus

Superintendent eof Pest Uffices
Rlapuzha Divisjon, Alapuzha-12.

. Directer of Poestal Services

Central Region, Kechi.

Chief Peséhastar General
Kerala Circle, Thiruvananthapuram.

Directer General ef Posts
New Delhi.

Unien ef India rep. by its Secrstary,
Ministry of Cemmunicatisens,
New Delhi.

VT Joseph, Pesstal Rssistant, Alapuzha.
CJ Raja, Postal Assistant, Alapuzha.

— Respeandents

€ Kechunni Nair, ACGSC Advocate fer respondents.

OA_786/92

K Prabhakaran Applicant

M

1

S

Mr

OV Radhakrishnan ARdvecate for applicant

Versus

Senior Superintendent ef Post
Uffices, Trichur Oivisiaon, Trissur.

Directer of Postal Services
Central Regien, Kechi.

Chief Postmaster General,
Kerala Circla, Thiruvananthapuram.

Union ef India rep. by its Secretary,

Ministry eof Cemmunicat iens,

New Delhi.

PT Sarojini, Sub Pestmaster, Viysar,
Respondents

Geerge CP Tharakan, SCGSC Advecate for respondents

et
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"1 The Senier Superintendent ef RMS,

OA_260/92

!
7 _ : 
08 169/92 . | ;,2
TR Kuttappan | ‘Applicant 1
Mr /R Rajendran Nair | Advecate for applicant '
Véfsus -
1 The Senier Superintendent of

Paest Offices, Kottayam. v ‘ : 5

1 B

2 The Director General Pests, | f’;
New Delhi. A Respnnd?nts i3

Mr Joy Geerge, ACGSC ' Advecate fer respendents}}’

OA 171(92 e

S

PS Gepalakrishnan ' Applicant ?
Mr M Rajendran Nair Advecate fer applicaht §

Versus , y

Ernakulam Division, Ernakulam.

2 The Directer General ef Posts, \
New Delhie.

3 uUnion eof India rep. by Secretary,
Ministry eof Cemmunications,
Neu Delhi , Respendents -

Advaecats fer reépandentsf{

Mr € Kechunni Nair, ACGSC ‘

C Sreedevi ' Applicant
Mc MR Rajandran Nair A “Advscate fer applicant
Versus

1 The Superintendent ef Pest Offices
Kottayam Division, Kettayam.

2 The Directer General, Pests,
New Delhi.

3 Unien eof India rep. Secratary,
Ministry of Cemmunicatisns, i
New Delhi ‘ Respondents i

Mr Mathew J Nedumpara, ACGSC Advecate for respendents

ey, APy iy W 5



CA 889/92

PV Gopalan ' Applicant
Mr MR Rajendran Nair

M M Paul Varghese

L
Ky
k

!

[

Versus

1 The Senior Superintendent
‘ RMS Ernakulam Division,
2" The Dirsctor Gengral, Posts,
New Delhi.
3 Shri VA John, Offi ce Assistant,
Divisional Office, Ernakulam.
4 Union of India rep. b{.SBcretary,
Ministry of Communications,
~ New Delhi. _ Respondent s
Mr Joy George, ACGSC Advocate for respondents
0& 433/92
MP Paulose . Applicant

Advocate for respondents

Versus

The Senior Superintendent of Post
Offices, Alwaye Postal Division, .
Aluaye- 683101.

2 The Chief Postmaster General,

3

.Mr Gearge Joseph, ACGSC

Kerala Pestal Circle,
Trivandrum,

JUnion of India rep. by
Director General ef Posts,
Department of Posts, New Delhi Respondents

Advocate for respondents.,

OA 1185/93

K Mohammed Basheer Applicant

Mr Thomas Matheuw

Mr Gesrge CP Tharakan, SCGSC

Advocate for applicaﬁt~

Versus

Senior Superintendent,
RMS, TV ODivisien, Trivandrum.

Director of Pestal Services
(HQS), Office of the Chief
Postmaster Genseral, Trivandrum.

Chief Postmaster General,
Kerala Circle, Trivandrum.

Oirecter Gensral of Posts,
Department of Posts, New Delhi.

Union ef India rep. Secretary,
FMinistry of Cemmunicaticns,

New Delhi. Respondents

Advocate for respondents

Advocate for applicant -+

Je———
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CORANM

Haen *ble Mr Justice Chettur Sankaran Nair,Vice Chairman
and
Hen'sle Mr R Rangarajan, Administrative Member
JUDGMENT

Chettur Sankaran Nair(3), Vice Chairman

Contentions raised in these applications are
similar and so are the reliefs sought , The main relief
sought is to quash clausg-X of an order exhibited as

Annexure-1 in OA 880/93. It reads:-

n(x)- Supervisary Special Pay/ Special Allouance
Admissible to varioys cadres under one time bound
premotion scheme will be abolished with the
implementation of this scheme v.e.f 1.10.91. It

18 expected that those who are prometed to the

Supervisor., Further detailed instructions in
this regard will follow

Applicants would submit that this clause depriveg

them not only of the seniority gained, but alsa ef other

benefits gained by them under the rules of their service.

3 Promotion to the cadre of Lowver Selection Grade

was by twe methods. 1/3rd of the vacancies were fillad
by promotiﬁg those who qualified in a competitive

examination. The remaining 2/3rd of the vacancies vere
fillea en tﬁe basis of seniority-cum~ritness. As a result

of this, many ef the juniors in the rank 1list who passed

the‘c@mpetitive examination and came inte 1/3rd queta,

- became senior in the cadre of Lowver Selaction Grade,

hereinafter called as LSG. Then another scheme for

i e
e e Ve wln.c s

e
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13

'second time bound proemetion® yas introduced with ef fect
From_1.10.19§: by which officials who had put in a total
service of 26 years, were promoted to HSG—II irrespective
lof their ranking in the cadre qf LSG. 1The effect of this
is to fgversa the order of seniogity in the categor} of
LSG by placing theose who had:lenger'service, above those

who came into 1/3rd quota by qualifying in a cempet it ive

examination,’

4 Accerding to applicants, this not enly leads

. to inequities, but also takes away the vested rights of

‘those in the 1/3rd quota. Thig will further deprive them
of the supervisory allowance and mak; their juniors
their Supervisoré, submit applicants. Uevconsider it
unnecessary to go inte the merits of the contentieons,

~as the Senior Central Gevernment Standing Counsel submits
xthat the government itself, is looking into the matter,

~with a vieu te remedy éﬁomalies, if ‘any. The government
uill'Se ffee to do 80, but they would maintain statﬁs-quo
as on 1.10.1995, 80 far as the applicants are cocncerned,
yntil a quision'is taken in the matter. While taking a

decision in the matter, government will consider:~-

(a) whether seniors in the LSG Cadre, can be
deprived of seniority, by their juniors being’hiacad above
them by reason aof the 'secend time beund promotion?! ;

(b) Qhether these like the applicants who came

in the 1/3rd Quota, have net acquired a vested rights; and

."11




11

(c) whether such a vested right can be taken

away in the light of the principles enunciated in

S M 1llyas Vs, Indian Council of Aqricultural Research,

(1993 (1) SLR-60) .

S Applicants are permitted to submi£ a 6omprehensive
representation'before Government uhich.uill be considered

before a final decision is taken.

5} Applications are dispoéed ef. No costs.
Dated the 27th July, 1993,
" 7R Rangarajan Chettur Sankaran Nair(3)
Administrative Member Vice Chairman
P/ 28-7
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LIST

OF ANNEXIRES

1. ﬁnnexure-l

Copy of the LetterVNo.22-1/89-PE.I
dated 11.10.91 issued by Assistant
Oirector General of Posts, (PE-1)

)




